Calcutta High Court (Appellate Side)
Cases registered on 09-12-2020

Date of
S| No. Case No. .a € o- Cause Title
Registration
1 CRMSPL/35/2020 [09-12-2020 GOPIKA RANJAN BAG VS ASIT SAMANTA AND OTHERS
RANAJIT KUMAR BERA AND OTHERS VS STATE OF WEST
2 WPLRT/39/2020 [09-12-2020
BENGAL AND ORS.
3 SAT/144/2020 09-12-2020 APIRUDDIN MIAH VS MAZIA BEWA AND ORS.
M/S NIR RANITES VS M PAL AND COM. PVT LTD AND
4 FAT/316/2020 09-12-2020 AI\{: 0G S VS M/SS 0
5 FAT/317/2020 09-12-2020 ICICI BANK LTD VS AGASTYA AGARWAL AND ORS
6 FMAT/540/2020 09-12-2020 AJIJUL SEKH AND ANR VS THE ORIENTAL INS CO LTD AND ANR
SHEELA BOURI AND ORS VS UNITED INDIA INS CO LTD AND
7 FMAT/541/2020 09-12-2020 ANR
8 CPAN/653/2020 09-12-2020 BISTU BASKE VS JOYDEEP CHAKRABORTY AND ANR
MD. ABDUL ALIM VS RAVI INDER SINGH,I.A.S. THE PRINCIPAL
9 CPAN/654/2020 09-12-2020 SECRETARY, DEPT OF MASS EDU EXTENTION AND LIBRARY
SCIENCES AN
10 CPAN/655/2020 09-12-2020 SHYAMAPADA BHUINIA VS RABINDRANATH BAG AND ANR
ASH MOHAMMAD @ AAS MOHAMMAD VS ABHISEK TIWARI,
11 CPAN/656/2020 09-12-2020
THE COMMISSIONER OF HOWRAH MUNICIPAL CORPORATION
12 CPAN/657/2020 09-12-2020 SUDIP MANDAL VS JOSEPH LAWRENCE AND ORS.
13 CPAN/658/2020 09-12-2020 AMIRUL ISLAM VS SOUMITRA MOHAN AND ORS
14 CPAN/659/2020 09-12-2020 DURGA MONDAL VS MEGNA PAL
15 MAT/793/2020 09-12-2020 JAMIRUL ISLAM VS TOHIDUL ISLAM AND ORS
MD ARSHAD WAKIL AND ANR VS THE KOLKATA MUNICIPALITY
16 MAT/794/2020 09-12-2020
CORPORATION AND ORS
NIMISH BINANI V NION OF INDIA THR H MINISTRY OF
17 MAT/795/2020 09-12-2020 > 5 UNION© ouG > °
CORPORATE AFFAIRS AND ANR
18 MAT/796/2020 09-12-2020 kandi raj college and anr VS chandan chatterjee and ors
NORTH DUM DUM MUNICIPALITY AND ANR VS GOUTAM
19 MAT/797/2020 09-12-2020
GANGULY AND ORS
UNION OF INDIA AND ORS. VS SUDHANGSHU KUMAR SUDHA
20 MAT/798/2020 09-12-2020
AND ORS
SHAHNOUZ ALIAS KADER VS BOARD OF AUQAF WEST BENGAL
21 C0/1529/2020 09-12-2020 Q
AND ORS
22 C0O/1530/2020 09-12-2020 JITENDRA NATH PAUL VS MENKA MONDAL AND ORS
23 C0/1531/2020 09-12-2020 KARUNAMOYEE DAS VS RANJAN KUMAR GHOSH AND ORS
BISHNUPADA MANNA AND ORS VS PANCHANAN MANNA AND
24 C0/1532/2020 09-12-2020 ORS
25 C0/1533/2020 09-12-2020 SWAPAN KUMAR CHATTERJEE VS AJIT KUMAR LAYEK




MD MOAZZEM HOSSAIN ALIAS MOTYAJEEM HOSSAIN ALIAS

26 |co/1534/2020  |09-12-2020
MOYYAZAM HOSSAIN VS MD TAKBIR ALl
27 |CO/1535/2020  |09-12-2020  |LAKHI DEBNATH VS KALPANA DEBNATH
28 |co/1536/2020  |09.122020 | INOR KHANDEKAR TAMANNA KHATUN REP. BY KHANDEKAR
MOHINUDDIN HOSSAIN VS SK KASEM ALI AND ORS
29 |CO/1537/2020  |09-12-2020  |SMT NIKITA AGARWAAL VS NILESH KUMAR AGARWAL
SRI SRI DADHI BAMAN DEB TAKUR REP. BY ITS SEBAIT LILY
30 |co/1538/2020  [09-12-2020  |MUKHERJE AND ORS VS THE HINDU COMMUNITY OF
SADIKHAN DIYAR GRAM PANCHAYAT AND ORS
31 |C0/1539/2020  |09-12-2020  |SAKTI SENGUPTA VS PRADIP KUMAR GHOSH AND ORS
32 |CO/1540/2020  |09-12-2020  |NAYANTARA HAZRA VS SUKUMAR DAS
33 |CRR/1733/2020 |09-12-2020  |SHIBSANTA SAMANTA VS State of West Bengal AND ANR
34 |CRR/1734/2020 |09-12-2020  |ARUP SARKAR VS State of West Bengal And Anr
PRAFULLA CHAKRABORTY AND ANOTHER VS NARCOTICS
35 |CRR/1735/2020 |09-12-2020
CONTROL BUREAU
36 |CRR/1736/2020 |09-12-2020  |JAHIRA SARDAR VS State of West Bengal AND ANOTHER
37 |CRR/1737/2020 |09-12-2020  |ANUPAM SARDAR AND ANR VS State of West Bengal AND ANR
38 |CRR/1738/2020 |09-12-2020  |NAMDEV CHAURE VS DIR OF REVENUE INTELLIGENCE
BARIN DAS CHAUDHURI@BARIN DAS CHOWDHURY VS State of
39 |CRR/1739/2020 [09-12-2020 @
West Bengal AND ANR
40 |CRR/1740/2020 |09-12-2020  |GORA CHAND MUKHERJEE VS State of West Bengal AND ANR
MEHUL CHANDER VS STATE(U.T. OF A AND N ISLANDS) AND
41 |CRR/1741/2020  [03-12-2020 |- uLc S STATE(UT. O SLANDS)
42 |CRR/1742/2020 |09-12-2020  |PRIVANKA GIRI VS State of West Bengal AND ANOTHER
43 |CRR/1743/2020 |09-12-2020  |BHARATI PAL AND ANR VS STATE OF WEST BENGAL AND ORS.
44 |CRR/1744/2020 |09-12-2020  |SMT JAYITA MAITI VS STATE OF WEST BENGAL AND ORS.
45 |CRM/10267/2020 |09-12-2020  |SAJIDA BIBI @ SAJEDA BIBI VS State of West Bengal
46 |CRM/10268/2020 |09-12-2020  |RAJENDRA PRASAD GHOSH AND ORS VS State of West Bengal
47 |CRM/10269/2020 |09-12-2020  |[TANSHI CHAKRABORTY NEE DAS VS State of West Bengal
BABU SK @ BABU SHEKH @ BABU SEKH VS State of West
48 |cRM/10270/2020 [09-12-2020 @ @ ate ot ives
Bengal
49 |CRM/10271/2020 |09-12-2020  |ASLAM CHARIDAR@KABIR VS State of West Bengal
50 |CRM/10272/2020 |09-12-2020  |RAHAMATULLA KHAN VS State of West Bengal
51 CRM/10273/2020 (09-12-2020 MANAS ROY VS State of West Bengal
NAJIBUL MALLICK @ NAZIBUL MALLICK VS State of West
52 |CRM/10274/2020 |09-12-2020 @ ate ot tves
Bengal
53 |CRM/10275/2020 |09-12-2020  |RENTU GOPE VS State of West Bengal
54 |CRM/10276/2020 |09-12-2020  |SK AFAZUDDIN@SK GUNDI@GUNDI VS State of West Bengal




55 |CRM/10277/2020 |09-12-2020  |SUJIT SAHA VS State of West Bengal AND ANOTHER

56 |CRM/10278/2020 |09-12-2020 _ |MONIMALA BAIDYA AND ORS VS State of West Bengal

57 |CRM/10279/2020 |09-12-2020  |JAYANTA GHOSH VS State of West Bengal

58 |CRM/10280/2020 [09-12-2020  |GOLAM RASUL HALDAR AND ORS VS State of West Bengal

59 |CRM/10281/2020 |09-12-2020  |ANJALI SAHA VS State of West Bengal

60 |CRM/10282/2020 |09-12-2020  |KAJAL DHOWRAH VS State of West Bengal

61 |CRM/10283/2020 |09-12-2020 _ |CHIRANJIT SARKAR @ CHERU VS State of West Bengal

62 |CRM/10284/2020 |09-12-2020  |SHANKAR DAS AND ANR VS State of West Bengal

63 |CRM/10285/2020 |09-12-2020 _ |NIRANJAN ROY VS State of West Bengal

64 |CRM/10286/2020 |09-12-2020  |RAHUL YADAV@RABI VS State of West Bengal

65 |CRM/10287/2020 |09-12-2020  |ABDUR ROUF VS State of West Bengal

66 |CRM/10288/2020 |09-12-2020  |ALAMGIR HOSSAIN AND ORS VS State of West Bengal
ANINDYA SUNDAR DEY @ ANINDA SUNDAR DEY VS State of

67 |CRM/10289/2020 |09-12-2020 @ ateo
West Bengal

68 |CRM/10290/2020 |09-12-2020  |SOHEL RANA VS State of West Bengal

69 |CRM/10291/2020 |09-12-2020  |RAJSONKAR VS State of West Bengal

70 |CRM/10292/2020 |09-12-2020 _ |ASGAR SEKH AND ORS VS State of West Bengal

71 CRM/10293/2020 [09-12-2020 BASIR SK VS State of West Bengal

72 |CRM/10294/2020 |09-12-2020  |SK DULAL VS State of West Bengal

73 |CRM/10295/2020 |09-12-2020  |RAJU BACHAR VS THE STATE OF WEST BENGAL

74 |CRM/10296/2020 [09-12-2020  |KAMRUL MALLICK AND OTHERS VS State of West Bengal
PROSENJIT KARMAKAR @ BURO AND ANR VS State of West

75  |cRM/10297/2020 |09-12-2020 @ ate ot ives
Bengal

76 |CRM/10298/2020 |09-12-2020  |ELIYAS SK. VS THE STATE OF WEST BENGAL

77 |CRM/10299/2020 |09-12-2020  |RIZWANA PARVIN VS State of West Bengal
BISWAJIT ROY @ BARMAN @ TAPASH BARMAN AND ORS VS

78 |cRM/10300/2020 |09-12-2020 @ @
State of West Bengal

79 |CRM/10301/2020 |09-12-2020 _ |PRABIR CHAKRABORTY VS State of West Bengal
EKBAL SK @ MD EKBAL KABIR @ MD IQBAL KABIR VS State of

80 |CRM/10302/2020 [09-12-2020 @ @Mpia ateo
West Bengal

81 |CRM/10303/2020 |09-12-2020  |PINTU GHOSH VS State of West Bengal
ALTAB HOSSAIN MONDAL@AKTAR MONDAL@ALTAB AND ANR

82 |cRM/10304/2020 [09-12-2020 @ @
VS State of West Bengal
MOKBUL HOSSAIN@ MAQBUL HOSSEN VS State of West

83 [CRM/10305/2020 [09-12-2020 @ MAQ ate ot wves
Bengal

84 |CRM/10306/2020 |09-12-2020  |KABIR SARDAR VS THE STATE OF WEST BENGAL

85 |CRM/10307/2020 |09-12-2020  |SUMAN DAS@SAMAN AND ORS VS State of West Bengal

86 |CRM/10308/2020 |09-12-2020  |MUKUL BARMAN VS State of West Bengal

87 CRM/10309/2020 (09-12-2020 ABIR GHOSH VS State of West Bengal

88 |CRM/10310/2020 |09-12-2020  |SK NASIRUDDIN VS State of West Bengal

89 CRM/10311/2020 (09-12-2020 SAKIL MONDAL VS State of West Bengal

90 |CRM/10312/2020 |09-12-2020  |ANANDA SINGHA VS THE STATE OF WEST BENGAL

91 |CRM/10313/2020 |09-12-2020  |SUBRATA CHAKRABORTY@GANESH VS State of West Bengal




92 CRM/10314/2020 (09-12-2020 UTTAM MONDAL VS State of West Bengal
93 |CRM/10315/2020 |09-12-2020  |BAPI SARKAR VS State of West Bengal
94 |CRM/10316/2020 |09-12-2020  |SANJAY SINGH VS Union of India
95 |CRM/10317/2020 |09-12-2020  |BISWAJIT DAS VS State of West Bengal
96 |CRM/10318/2020 [09-12-2020  |ARUP PAUL @ NUPUR VS State of West Bengal
97 |CRM/10319/2020 |09-12-2020  |SADDAM MONDAL VS State of West Bengal
98 |CRM/10320/2020 [09-12-2020  |RANJIT DAS AND ANR VS State of West Bengal
99  |CRM/10321/2020 |09-12-2020  |PANCHANAN BISWAS AND ORS VS State of West Bengal
100 |CRM/10322/2020 |09-12-2020  |SUMITA CHATTERJEE SINHA ROY VS State of West Bengal
101 |CRM/10323/2020 |09-12-2020  |GOUTAM ADHIKARY VS State of West Bengal
MOTIRUL BISWAS@MATIKUL RAHAMAN VS State of West
102 |CRM/10324/2020 [09-12-2020 OTIRUL BISWAS@ v 5 State of Wes
Bengal
103 |CRM/10325/2020 |09-12-2020  |ARPAN RAI VS State of West Bengal
104 |CRM/10326/2020 |09-12-2020  |SATYAM MAL AND ANR VS State of West Bengal
DHRUBA SARKAR@DHRUBAJYOTI BISWAS VS State of West
105 |CRM/10327/2020 |09-12-2020 @ ate ot wes
Bengal
106 |CRM/10328/2020 |09-12-2020  |AMAR SUTRADHAR VS State of West Bengal
107 |CRM/10329/2020 |09-12-2020  |ARJUN MAL AND ORS VS State of West Bengal
108 |CRM/10330/2020 |09-12-2020  |ABHUIT MONDAL@NIMAI AND ANR VS State of West Bengal
109 |CRM/10331/2020 |09-12-2020  |BISWADEV GANGULY VS State of West Bengal
110 |CRM/10332/2020 |09-12-2020  |TAMIJ KHAN @ RAJU KHAN AND ANR VS State of West Bengal
111 |CRM/10333/2020 |09-12-2020  |ASHARULJAMAN @ ASARUL JAMAN VS State of West Bengal
SAMBHU ROY@SHAMBHU ROY@GOUREY VS State of West
112 |CRM/10334/2020 |09-12-2020 @ @ ate ot yves
Bengal
113 |CRM/10335/2020 |09-12-2020  |SK MOTI@MOTI VS State of West Bengal
114 |CRM/10336/2020 |09-12-2020  |HASAN MOLLA @ AZAHAR MOLLA VS State of West Bengal
115 |CRM/10337/2020 |09-12-2020  |SK SABIR UDDIN VS State of West Bengal
116 |CRM/10338/2020 |09-12-2020  |SIDDHESWAR MODAK VS State of West Bengal
117 |CRM/10339/2020 |09-12-2020  |DIPAK MANDAL VS State of West Bengal
118 |[CRM/10340/2020 |09-12-2020 RAHUL KUMAR YADAV VS State of West Bengal
119 |CRM/10341/2020 |09-12-2020  |ALAMGIR SK @ ALAM VS State of West Bengal
120 |[CRM/10342/2020 |09-12-2020 RAKESH RAM VS State of West Bengal
121 |CRM/10343/2020 |09-12-2020  |ASISH DAS VS State of West Bengal
MONMILA HALDER @ MONOMILA HALDER@ MONOMELA
122 |cRM/10344/2020 [09-12-2020 @ @
HALDER VS State of West Bengal
123 |CRM/10345/2020 |09-12-2020  |ARUN MUKHERJEE VS State of West Bengal
LAKHAN MAHATO @ LAXMAN MAHATO VS State of West
124 |CRM/10346/2020 |09-12-2020 @ ate ot tves
Bengal
125 |CRM/10347/2020 |09-12-2020  |KASEM SK AND ORS VS State of West Bengal
126 |CRM/10348/2020 |09-12-2020 MANOJ SARKAR VS State of West Bengal
127 |CRM/10349/2020 |09-12-2020  |SASTHI DAS@SASTI DAS VS State of West Bengal




KHAIRUL ISLAM @ KHAIRUL AND OTHERS VS State of West

128 |CRM/10350/2020 |09-12-2020
Bengal
129 |CRM/10351/2020 |09-12-2020 |MD KALAM @ KALAM MAIVAN VS State of West Bengal
130 |CRM/10352/2020 |09-12-2020  |BASUDHA PAUL VS State of West Bengal AND ANR
131 |CRM/10353/2020 |09-12-2020  |ARKA DUTTA VS State of West Bengal
132 |CRM/10354/2020 |09-12-2020  |UABUL MONDAL VS State of West Bengal
133 |CRM/10355/2020 |09-12-2020  |NITYA NANDA MONDAL VS State of West Bengal
134 [CRM/10356/2020 [09-12-2020  |MD. AMANATULLAH KHALLAQUE VS State of West Bengal
135 |CRM/10357/2020 |09-12-2020  |AJAY DAS @ AJOY DAS VS State of West Bengal
136 |CRM/10358/2020 |09-12-2020 _ |ANIRBAN PAUL VS State of West Bengal
137 |CRM/10359/2020 |09-12-2020  |AJAY DAS @ AJOY DAS VS State of West Bengal
138 [CRM/10360/2020 [09-12-2020  |MUJEMMEL@MUZAMMEL SHAIKH VS State of West Bengal
139 [CRM/10361/2020 [09-12-2020  |NIJAMUDDIN KHAN @ GAMBU KHAN VS State of West Bengal
140 |CRM/10362/2020 |09-12-2020 _ |SHYAMAL MANNA VS State of West Bengal
SUVANKAR DAS @ SHUBHANKAR DAS VS State of West
141 |CRM/10363/2020 |09-12-2020 @ ate ot Tves
Bengal
142 [CRM/10364/2020 [09-12-2020  |MANSURA BIBI@BANU@BANURA BIBI VS State of West Bengal
143 |CRM/10365/2020 |09-12-2020 _ |LILUFA CHOUDHURY AND ANR VS State of West Bengal
144 |CRM/10366/2020 |09-12-2020  |ARUP SARKAR VS THE STATE OF WEST BENGAL
145 |WPA/10368/2020 |09-12-2020 _ |AJAY BARWAR VS STATE OF WEST BENGAL AND ORS.
146 |WPA/10369/2020 |09-12-2020  |SANJIB KUMAR DAS VS STATE OF WEST BENGAL AND ORS.
147 |WPA/10370/2020 |09-12-2020 _ |SUKHEN GANGULY VS THE CHAMPDANY MUNICIPALITY
HARIHAR BONDOPADHAYA VS STATE OF WEST BENGAL AND
148 |WPA/10371/2020 [09-12-2020 |
SAMAR KUMAR MONDAL VS UNITED INDIA INSURANCE
149 |WPA/10372/2020 |09-12-2020
COMPANY LTD
150 |WPA/10373/2020 |09-12-2020  |SUBHANKAR KANDER VS STATE OF WEST BENGAL AND ORS.
GOUTAM GHOSH VS WEST BENGAL STATE ELECTRICITY
151 |WPA/10374/2020 |09-12-2020
DISTRIBUTION COMPANY LIMITED
152 |WPA/10375/2020 |09-12-2020  |SUJIT MUKHERJEE VS STATE OF WEST BENGAL AND ORS.
153 |WPA/10376/2020 |09-12-2020 _ |ANJAN GHATAK VS STATE OF WEST BENGAL AND ORS.
SWAPAN KUMAR PANDA VS LIFE INSURANCE CORPORATION
154  |WPA/10377/2020 |09-12-2020
OF INDIA
155 |WPA/10378/2020 |09-12-2020 _ |RUBI MANDI VS STATE OF WEST BENGAL AND ORS.
156  |WPA/10379/2020 |09-12-2020  |SK.SHAZAHAN MOLLA VS STATE OF WEST BENGAL AND ORS.
157 |WPA/10380/2020 |09-12-2020  |MUSHIR AHAMED GAZI VS STATE OF WEST BENGAL AND ORS.
ARCHANA NAHA (BHADRA) VS STATE OF WEST BENGAL AND
158 |WPA/10381/2020 [09-12-2020 | ¢ ( )
159 |WPA/10382/2020 |09-12-2020  |BAKUL GIRI VS STATE OF WEST BENGAL AND ORS.




160 |WPA/10383/2020 |09-12-2020 SUSMITA IYENGAR VS STATE OF WEST BENGAL AND ORS.
161 [(WPA/10384/2020 |09-12-2020 KRISHNA CHAKRABORTY VS STATE OF WEST BENGAL AND ORS.
162 [WPA/10385/2020 |09-12-2020 MD. HOSSAIN VS KOLKATA MUNICIPAL CORPORATION
163 |WPA/10386/2020 |09-12-2020 KAMAL BARMAN VS STATE OF WEST BENGAL AND ORS.
164 [(WPA/10387/2020 |09-12-2020 PARTHA PRATIM HOWLY VS STATE OF WEST BENGAL AND ORS.
UPENDRA DUSAD ALIAS UPENDRA PASWAN VS EASTERN
1 WPA/1 202 -12-202
65 /10388/2020 |09 020 COALFIELDS LTD
166 [WPA/10389/2020 |09-12-2020 SWETA BANERJEE VS STATE OF WEST BENGAL AND ORS.
ABDUL HABIB MONDAL VS THE BIDHANNAGAR MUNICIPAL
167 |WPA/10390/2020 |09-12-2020
CORPORATION
168 |WPA/10391/2020 |09-12-2020 AJOY KUMAR HAIT VS STATE OF WEST BENGAL AND ORS.
SHANTI KUMAR DEY VS THE CHAIRMAN, WEST BENGAL STATE
169 |WPA/10392/2020 |09-12-2020 '
ELECTRICITY DISTRIBUTION COMPANY LTD.
HANUMAN MAJHI AND OTHERS VS STATE OF WEST BENGAL
170 |WPA/10393/2020 |09-12-2020
AND ORS.
ATC TELECOM INFRASTRUCTURE PRIVATE LIMITED AND
171 |WPA/10394/2020 |09-12-2020
ANOTHER VS UNION OF INDIA AND ORS.
172 |WPA/10395/2020 |09-12-2020 ANUPAM SAMANTA VS STATE OF WEST BENGAL AND ORS.
SANKARI GHOSH CHOWDHURY VS STATE OF WEST BENGAL
173 |WPA/10396/2020 |09-12-2020
AND ORS.
174 |WPA/10397/2020 |09-12-2020 GIRIDHARI SAU VS STATE OF WEST BENGAL AND ORS.
175 |[WPA/10398/2020 |09-12-2020 ASIM PATUA VS UNION OF INDIA AND ORS.
176 |WPA/10399/2020 |09-12-2020 TULSI PAUL(BASAK) VS STATE OF WEST BENGAL AND ORS.
ARBIND SINGH AND ANOTHER VS STATE OF WEST BENGAL
177 |WPA/10400/2020 |09-12-2020
AND ORS.
178 |WPA/10401/2020 |09-12-2020 GOUR HARI GARAIN VS STATE OF WEST BENGAL AND ORS.
179 |WPA/10402/2020 |09-12-2020 TAPASI ROY VS STATE OF WEST BENGAL AND ORS.
180 [WPA/10403/2020 |09-12-2020 BINA BISWAS VS STATE OF WEST BENGAL AND ORS.
KAJAL DAS AND ANOTHER VS STATE OF WEST BENGAL AND
181 |WPA/10404/2020 |09-12-2020 ORS
182 |WPA/10405/2020 |09-12-2020 SUPARNA SADHUKHAN VS UNION OF INDIA AND ORS.
TANIA ADHIKARY NEE ROY VS STATE OF WEST BENGAL AND
183 [WPA/10406/2020 |09-12-2020 ORS
184 (WPA/10407/2020 |09-12-2020 HAREKRISHNA DAS VS STATE OF WEST BENGAL AND ORS.
185 [(WPA/10408/2020 |09-12-2020 BISWAIJIT MONDAL VS STATE OF WEST BENGAL AND ORS.
186 (WPA/10409/2020 |09-12-2020 KANAILAL DAS VS STATE OF WEST BENGAL AND ORS.
PREM SINGH AND ORS. VS LT. GOVERNOR, ANDAMAN AND
187 |WPA/10410/2020 |09-12-2020

NICOBAR ISLANDS AND ORS.




188 |WPA/10411/2020 |09-12-2020 DULAL HALDAR VS STATE OF WEST BENGAL AND ORS.
189 [(WPA/10412/2020 |09-12-2020 ANJU DEVI VS CESC LIMITED
190 |[WPA/10413/2020 |09-12-2020 PROSENJIT PANJA AND OTHERS VS UNION OF INDIA AND ORS.
191 |[WPA/10414/2020 |09-12-2020 ASHOK GHOSH VS STATE OF WEST BENGAL AND ORS.
192 |WPA/10415/2020 |09-12-2020 SK.ABDUL HAI VS STATE OF WEST BENGAL AND ORS.
193 [(WPA/10416/2020 |09-12-2020 DEBASHIS CHAKRABORTY VS UNION OF INDIA AND OTHERS
194 [(WPA/10417/2020 |09-12-2020 MAIMUNA KHATUN VS STATE OF WEST BENGAL AND ORS.
195 |[WPA/10418/2020 |09-12-2020 MOSARRAF HOSSAIN VS STATE OF WEST BENGAL AND ORS.
MAHENDRA PRATAP SINGH AND OTHERS VS UNION OF INDIA
196 (WPA/10419/2020 |09-12-2020 >ING ° > V5 UNION©
AND OTHERS
MANOJ KUMAR BHATTACHARYA VS THE KOLKATA MUNICIPAL
197 [(WPA/10420/2020 |09-12-2020 OJ KU ¢ > ° UNIC
CORPORATION
198 |[WPA/10421/2020 |09-12-2020 SAMBHU MISTRI VS UNION OF INDIA AND ORS.
TITAS BHOWMICK VS BOARD OF ADMINISTRATORS, BHATPARA
199 |WPA/10422/2020 |09-12-2020 ’
MUNICIPALITY
STATE BANK OF INDIA AND ANOTHER VS STATE OF WEST
200 |WPA/10423/2020 (09-12-2020
BENGAL AND ORS.
201 |WPA/10424/2020 (09-12-2020 SOMEN KUMAR DEY VS STATE BANK OF INDIA
TERAI TEA COMPANY LTD VS STATE OF WEST BENGAL AND
202 |WPA/10425/2020 |09-12-2020 ORS o >3 0 > ¢
203 |WPA/10426/2020 |09-12-2020 SAMIR SUTRADHAR VS STATE OF WEST BENGAL AND ORS.
AJIJAR RAHAMAN MOLLA ALIAS AZIZAR MOLLA VS STATE OF
204 |WPA/10427/2020 |09-12-2020 M 0 > ° >3 °
WEST BENGAL AND ORS.
205 |(WPA/10428/2020 |09-12-2020 BIMAL KRISHNA PAUL VS STATE OF WEST BENGAL AND ORS.
206 |WPA/10429/2020 |09-12-2020 TULU SENGUPTA VS STATE OF WEST BENGAL AND ORS.
SMTI LAXMI VS THE ANDAMAN AND NICOBAR
207 |WPA/10430/2020 (09-12-2020
ADMINISTRATION AND ORS
208 |WPA/10431/2020 (09-12-2020 SAIKAT CHATTERIJEE VS STATE OF WEST BENGAL AND ORS.
SMTI AMDAMMAL VS THE ANDAMAN AND NICOBAR
209 |WPA/10432/2020 (09-12-2020
ADMINISTRATION AND ORS
210 |WPA/10433/2020 (09-12-2020 MAHAR FAROZ VS THE ASSANSOL MUNICIPAL CORPORATION
211 |WPA/10434/2020 (09-12-2020 RISHI CHOWDHURY VS UNION OF INDIA AND ORS.
M/S SARAOGI UDYOG PRIVATE LIMITED VS ADDITIONAL
212 |WPA/10435/2020 (09-12-2020 COMMISSIONER, CGST AND CENTRAL EXCISE, HOWRAH
COMMISSIONERATE
213 |WPA/10436/2020 (09-12-2020 SAFIA KHATUN VS THE STATE OF WEST BENGAL ANDORS
LAXMI DAS @KARAN DAS VS STATE OF WEST BENGAL AND
214 |(WPA/10437/2020 |09-12-2020 @

ANOTHER




M/S SARAOGI UDYOG PRIVATE LIMITED VS ADDITIONAL

215 |WPA/10438/2020 |09-12-2020 COMMISSIONER, CGST AND CENTRAL EXCISE,HOWRAH
COMMISSIONERATE
216 |[WPA/10439/2020 |09-12-2020 MANAS PAL VS THE STATE OF WEST BENGAL AND ORS
217 |WPA/10440/2020 |09-12-2020 LILUFA KHATUN VS STATE OF WEST BENGAL AND ORS.
218 |(WPA/10441/2020 |09-12-2020 SMT RASHMONI HELA VS STATE BANK OF INDIA AND ORS
PROMOD RANJAN ROY AND ANOTHER VS RESERVE BANK OF
219 |(WPA/10442/2020 |09-12-2020
INDIA AND OTHERS
220 |(WPA/10443/2020 |09-12-2020 SUJIT KUMAR DUTTA VS THE STATE OF WEST BENGAL AND ORS
221 |WPA/10444/2020 |09-12-2020 PULAK MAJUMDER VS STATE OF WEST BENGAL AND ORS.
222 |WPA/10445/2020 |09-12-2020 SUNIL GAYEN VS STATE OF WEST BENGAL AND ORS.
PRASANNA HEMBRAM VS HINDUSTAN PETROLEUM CORP LTD
223 |WPA/10446/2020 |09-12-2020 > > us OLEUM €O
AND ORS
224 |WPA/10447/2020 |09-12-2020 KAMAL KARMAKAR VS STATE OF WEST BENGAL AND ORS.
MT KANIKA CHATTERJEE VS STATE OF WEST BENGAL AND
225 |WPA/10448/2020 |09-12-2020 ZRS ¢ . >3 ° > ¢
BANK OF INDIA THIKA SHRAMIK SANGRAM COMMITTEE(WB
226 |WPA/10449/2020 |09-12-2020 0 > SANG o (WB)
VS BANK OF INDIA
JAGANNATH ROY AND OTHERS VS STATE OF WEST BENGAL
227 |WPA/10450/2020 |09-12-2020
AND ORS.
MD. ECQULACH UDDIN @ ACQULACHUDDIN AND ORS VS THE
228 |WPA/10451/2020 |09-12-2020 Q @ ACQ

STATE OF WEST BENGAL AND ORS




